
17.05.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-A) 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

     AT 02.30 P.M.

18. CS(OS) 86/2011            M/S MS SHOES EAST LTD        RAVI GUPTA, ANKIT JAIN, S. RAI,    
                              Vs. DELHI DEVELOPMENT        SACHIN JAIN, PAWAN MATHUR 
                              AUTHORITY                                                 

****

COURT NO.  14     (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

    AT 02.15 P.M.

29. O.M.P. (COMM) 343/2016    RAJESH GUPTA                 ANUSUYA  SALWAN, NIKITA SALWAN, 
                              Vs. SOUTH DELHI MUNICIPAL    DIWANKAR SETHI, GAURANG KANTH 
                              CORPORATION                                               

*****


